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CORAM:

HONBLE SMT SATHI NAIR, VICE CHAIRMAN
HONBLE MR K.B.S.RAJAN, JUDICIAIL MEMBER

N.A.Mathews, S/o late Anthappan, Telephone Operator Gr.Il
INS Agrani, Red Fields, Cpimbatore-18, R/o TE Sigma to
House, 5" street, Meena Estate, Goowri Palayam P.O, Counbatore.

K.A.V Jalandhar, S/o latc K.L.Pathi, Telephone Operator Gr.II
INS Agrani, Red Fields, Coimbatore, R/o House No.39,
Thendral Nagar, Veerakeralam P.O, Coimbatore.

S.Murugan, S/o late Sundaram, Telephone Operator Gr.IL,
INS Agrani, Red Fields, Comibatore, R/o MIG B-1, Brindavan
Nagar, TNHB, Chitra, Civil Aerodrome PO, Combaiore.

Nandini Thilakan, W/o P.L. Thilakan, Telephone Supervisor, |
Naval Telephone Exchange, Naval Base, Kochi, R/c Palakkathu
House, Irimpanam P.O, Thripunithura.

N Ramachandran, S/o late N.Neelakantan, Telephone Operator Gr.I

Naval Telephone Exchange, Naval Base, Kochi, R/o Harisree Vihar
Memana, Ochira P.O, Kollam District.

P.Sadanandan, S/o late P.K Pecthambaran Telephone Operator Gr.L,
Naval Telephone Exchange, Naval Base, Kochi, R/o Sree Murugan
Kripa, Tripunithura P.O.

Mary Thomas, W/o M.J.Thomas, Telephone Operator Gr.I,
Naval Telephone Exchange, Naval Base, Kochi, R/o Mundolickal
House No0.34/1373, Mother Theressa Road, Edappally, Kochi.
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8. MK. Droupsthy, wic. O.R. I\'ﬁ.maiwiﬁwm %ed 52 vears,

- Telephone Operator, Grade I, Navel Telephone Exchange, Naval Base, |
Kochi-4, residing at }\/f}fmamm? House, Kwavmﬂhm,iwcm&@ <

9G. Muraleedhmm s/o. 1,3133 P.5.Gopelan, 55 years, Telephme Opemtor

Grade I, Naval Telephone Exchange, Navala Base, Komué& mmdmor ey
Type 111, C-5, Dowsm Vihar, Thykkoodam.

10, P Arazmndﬁkshm, s/0. M.NLB Pilles, 56 years, Telephone Opcmtor
Grade I, Naval Telephone Exchange, Navel Base, Kochi-4, residing
At Senathena "‘ihsa Arcznen Kovial Road, North Paravoor,

11. V. Revindran, s/0. Ragh&vcm )Rid HO), 54 years, Telephone Opesator,
Grade I, Navala Telephone Exchange, Naval Base, Kochi-4 residing at
Type I, B-5, Dawsana Vihar, Thykkoodam, Vyttila, |

12. PX. Muraleedharan, s/o. Late P.K. Krishnan, 54 years, Telephone
Operstoro, Grade I, Naval Telepbone Exchange, Navel Base, Kochi-4
Residing at Plassexil Pk)w;e, Ef:iav&m}mdu P.O, Emskulam.

138 Ravamadnmfamm Neir, s/0, Late Rumﬂ&p}rxan Neur, 59 vears,

Telephone Operator,a Grade I, Naval Telephone Exchange, Naval
Base, Kodhi-4, residing at Mathurathil House,(CHELPARK),
~ Karumalloor P.O., Pin— 683 511.

14. K K. Girija, D/o. KK Govindana, 48 years, Telephone Cperstor,

- Grade I, Naval Telephone Exchange, Navel Base, Kochi-4,
Residing at ‘Kar&nlm’ C.P. Road, Kadavanthrs.

15 K,N Chemdran, 5/0.1ate KN&rrayamm 56 _,feam 'iahap wone Opexator

Grade I, Naval Telephone B Exchange, Naval Bese, Kochi-4,
Remdzm, at K ;mamm’)m%@l House, Parembithare Road, Kodn—%

16. Nj.as Varghese, s/0. Late T.V. Varphese, 42 years, Telephone Opesstor,
Grede I, Naval Telephone Exchange, Naval Base, Kochi-4, residing at
Thekkethottyil House, Kolencherry P.O., Bmakulam District.

17, P.Ragan, /0. N. Vidhy /udhmmL 58 years, Iéapﬁeﬂe t')pf‘mtor Gr. H
Naval Telephone Exchange, Naval Bese, Kochi-4, residing et
“Doepthi”™ (Vilayil Veedw), Thazhthsla, Kottiyam P.O., Kollam.
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18, Mrs. PCK. Mathews, w/o.. Georgs Mathews, 53 years,a Telephone
Jperator, Gr.ll, Naval aTelephone Euchenge, Naval Base, Kochi-4.

19. V. P, Rerachandra Panicker, /0. V.K Padmanabha Kurup, 56 years,
Telephone Operator,Gr 11, Naval Telephone Bxchange, Navel Base,
Kodu-4, residing o Vettupura House, Peechanickad, Angamaly.

20 V.1 Nismala, wio. LV, Thornas, 45 yeers, Telephone Operator, |
Grade 11, Neval Telephone Exchange, Naval Bese, Kochi-4, residing
At Karthamena House, Mulavukadu P.O., Bolgstty,
21. G.Vasudevan Pilla, $/0.G.Gopela Pille, 58 years, Telephone
- Opsrator, Gr..I1,a Naval Telephone Exchange, Naval Bose,
Kochi-4 residing ot Rejesh Bhavan, Kadannoor, Chadayarangalam
PO Kollam — 691534, | |

&
N

. MK Venugopaian, s/o. Late Krishna Pamicker, 59 vears,
Telephone Operator, Gr 1L, Naval T elephone Exchange,
Navel Base, Kodhi-4, residing at Reg Bheven, Mubaroma PO,
Alsppusha, - - | |

5.0 Dhaomaja,w/o. Ajaya Ghosh, 41 y?m,, Telephone Operator,
Gr.JI,Naval Telephone Bxchange, Naval Base, Kochi-4, residing
At “Krishnavern”, Edakochi. : ' '

B

24. T.K.Babu, s/o. T.Kochayyan, 41 years, Telephone Opemtor, Grli,
Navsl Telephone Exchange, Naval Rase, Kodhn-4, residing ot
Thekkeloarayil, Arakurmam P.O., Emakulem District. |

- T.E Reghavan, s/0. lete T.ICK Nearbior, 55 vears,
Telephone Operator, Gr.11, Nevel Telephone Exchenges,
Naval Bese, Koctn-4, residing at Ambadi, Vil ayani, Badagera.

N
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- 26. P.T. Alice Mathew, wio. Mahtew, 45 years, Telephone Operator, |
Gr.11, Naval Telephone Fxchangs, Naval Base, Kochi-4, residing
At P@ovan;}%tmsq Muvattupuizha '

27 Agitha Arunlanmar, w/o. Arunkumar T, 37 years, Telephone Operator
Gr.Jia, Naval Telephone Bxchange Naval Base, Kochi-4, residing -
At PI2/E, DAD Residential Complex, Chirackal Rosad,
Palluruthy, - , B |
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Mary Thomes, wio. MK Thomss, 46 years, Telephone Operator
Gr. I, Naval Telephone Exchiange, Navel Base, Kochi-4,
Residing at Madavena House, St.Johnes MNagar, Konthuruthy:.

Elistoma James, w/o. JCP.James, 44 years, Telephone Operator,
Gr.11,a Naval Telephone Exchange, Naval Pase, Kochi-4,
Residing at Kunnalakkatiu House, Kadovantla P.O., Kochi-20.,

K. Valsala,a w/o. 1P Regju, 43 vears, Telephene Operstor,Cr.11,
Naval Telephone Exchange, Naval Base Kochi-4, residing et
“Karthika”, Cheruthodath Parambu, Kadavantira

. Usha Mathews, w/o. E. V. Mahtewk Kutty, 46 vears,

Telephone Operator , Gr.Il,a MNaval Telephone Exchange,
Nawal Base Kochi~4, residing at Achutha Menon Enclave,
Thoppumpady P.O.,Kochi-05.

Anme Joy, w/o.K.T. Joy, 43 vears, Telephone Oparator, Gr.11,
Naval Telephone Exchange, Naval Basek Kochi-4, residing ot
Kaoluthal Fouse, St.Sebastian Church Road, Kadavanthra P.O.,
Kochi-20.

. BE. Shobhana, w/o.. X K Sasidharan, 44 years,

Telephone Operator , Gr 1], Naval aTelephone Exchange,

~ Nawvel Base,Kochi-4, residing st Bhagavathy Parambil,

Chivaldeakar, Varapuzha,

Shimey Shaju, w/o.Shepu MUN, 37 yeors, Tdephme Operetor,
Gr.1i, Naval aTelephone }*xda'ngq. Nevel Base, Kochi-4,
Residing ot Type Il BH-1g, Dewsan Vihar, Thykoodem, Vitila,
Koch-19.

Heera Begura, w/0.S1j0 Joseph, 38 vears,
Telephone Operator,Grade I, Meaval Tel wp}wﬂc T}sdmngq
I“Je;ml Base, Kochi-4, residing at C.C.. T 1727

South Thamaraparsmbu, Fort Kodu-1.

MG Mercy, w/o. WDT Sarmuel,53 years,

Telephone Operator,Crade I, MNaval Tele pnox & Exchange,
Navel Base, Kochi-4, residing ar 107912-1,5.8 Krishnan Roead,
Fort Kochi Veli.

Applicants



Vs.

1 Union of India represented by the Secretary,
Ministry of Defence, Central Secretariat, New Delhi.

2 The Chief of Naval Staff, Naval Headquarters, New Delhi.

3 The Flag Officer, Commanding in Chief,
Southern Naval Command, Naval Base, Cochin.

-

(By Mr.TPM Ibrahim Khan, SCGSC)

Respondents.

0.A.No.795/2004

1 G.Vasudevan Pillai, S/o late Gopala Pillai, Telephone Supervisor,
Naval Telephone Exchange, Naval Base, Kochi, R/o Sandram,
Udayamperoor, Nadakkavu PO, Ermakulam District

2 M.S.Nair, S/o Late G.Madhavan Nair, Telephone Supervisor,
Naval Telephone Exchange, Naval Base, Kochi, R/o 34/882 A,
Rohini, Sreevilaksam Road, Edappally, Kochi.

3 V.V .Rajan, S/o late V.Varghese Telephone Supervisor,
Naval Telephone Exchange, Naval Base, Kochi, R/o Vellara
House, Pellakkatt Payoor, Koonamuchy, Choondal,
Kunnamkulam Thrissur District.

4 N.M.Vidyadhara Kurup, S/o late Madhavan Pillai,
Telephone Operator, Naval Telephone Exchange, Naval Base,
Kochi, R/o Jijattu Veetila, Pennukkara PO, Chengannur.

5 C.R.Sreedharan Nair, S/o late Parameswaran Nair,
Telephone Operator, Naval Telephone Exchange, Naval Base,
Kochi, R/o Chaloor House, Puliyoor, Perrisserry PO, Chengannur.

6 Smt Leelamma Baby, W/o P.C.Baby, Telephone Operator,
Naval Telephone Exchange, Naval Base, Kochi, R/o PV House
27/1659, Elamkulam, Kadavanthara, Kochi.

7 D.John, S/o late Daniel Chacko, Telephone Operator,
Naval Telephone Exchange, Navai Base, Kochi, R/o Atlanda
Eravankara. Kunnam, Mavelikkara.

( By Mr.V.V Nandagopal Nambiar, Advocate)



Vs.

I Union of India represented by the Secretary,
- Ministry of Defence, Central Secretariat, New Delhi.

2 The Chief of Naval Stafﬂ Navalv Headquarters, New Delhi.
3 The Flag Officer, Commanding in Chief,

Southern Naval Command, Naval Base, Cochin.

Respondents.
(By Mr.TPM Ibralum Khan, SCGSC)

ORDER
" HON'BLE SMT SATHI NAIR, VICE CHAIRMAN
Both the OAs involve a common question of law and facts, therefore,

these applications are beingi disposed of by this common order.

2 The applications bave been filed by the Telephone Operators of
different establishments under the Southern Naval Command. They are
| aggrieved by the nongranting of the cnhanced pay scé.le which is being
granted‘to other Telephone Operators in th.e same Ministry from the year
1973. It is their case that they were discharging identical duties and having
identical qualifications but are given the pay scale which is lower than the
- pay scale granted to their coﬁntcr partsin the Indian Army by Annx.Al order
whicﬁ. was granted by way of implcmentation of the judgment of the
Hon‘ﬁe Supreme Court dated 27.4.2000 in SLP No.11736/96 filed by the

Western Command Civilian Employees Union & anothers. Since then the
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applicants who are in the Navy had been agitating for grant of a similar pay

scale. This was also the subject matter of litigation before the various

Benchés of the Tribunal and the Judgments of the Lucknow Bench, N

Allahabad Bench and Jodhpur Bench in OA 70/93 and OA 133/87 have
been cited by the applicants. All these judgments have q,ttaincd finality and
have \becn implemented. it is also submitted that the higher ‘%'i‘&x,fpay
scale was also sanctioned to the similarly situated Telephone Operators in
pursuance of a judgment Qf thc Chandigarh Bench of the Tribunai which

was also up-held by the Hon'ble Supreme Court.

2 The respondents have filed a reply statement contending that
applicants were emplo_yed after the implemenfation of the 3™ Central Pay
Commission in the year 1973 and tﬁat the method of recruitment, duties and
responsibilities, condition of work of Telephone Operators in various
department of Central Government are differeﬁt and that even in the reports
of the 4™ & 5% Central Pay Commission no such equality was drawn. Hence
* they have contended that there is no case for up-gradation of .pay scale in

respect of the Telephone Operators of Navy.

3 When the matter came up for hearing, the counsel for the applicant

has drawn our attention to the judgment of the Calcutta Bench of the.

Tribunal in OA 380/2004, Subhash Chandra Basu & Ors. Vs. Defence, in
which Telephone Operators in the Eastern Naval Command had approached

the Calcutta Bench of the Tribunal. After considering the matter in its
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entirety and taking into account the various judgments given by the
Coordinate Benchs of the Central Administrative Tribunal and the Hon'ble

Supreme Court, the Culcutta Bench of the Tribunal held as under:

“8  In reply Mr.Sarkar has pointed out that the Lucknow Bench of
this Tribunal considered the same issue and directed similar pay scale
for the applicants therein. It appears that by an order dated 10.9.2003
the respondent authorities implemented the order of this Bench as also |
Bombay Bench whereby the pay scale of Telephone Operators Gr.II
was granted to Rs.260-480 instead of Rs. 260-400 w.e.f 1.1.1973,
Rs.975-1660 in stead of Rs.950-1500 from 1.1.86 and Rs.3200-4900
from 1.1.96 vide Annexure AS. The applicants, therefore, claim that
they shouid also be granted similar pay scales as they are similarly
circumstanced and the question of limitation cannot apply in their

case.

9 Regarding the delay we do not find any logic behind the same.
The respondent authorities are duty bound to give uniform pay scale
to all Telephone Operators working under the Defence
Establishments, whether it is in the Army or in the Naval side. The
different Benches of the Tribunal as also the Hon'ble Supreme Court
directed for grant of uniform pay scale and the said directions have
also been implemented recently except in the case of the applicants. In
our opinion, the applicants cannot be discriminated in the matter of
pay scale as they are working in the same posts and it is seen from the
recruitment rules that the qualifications etc for both wings are the
same, so also their duties and responsibilities. Therefore, the
authorities cannot discriminate between the same category and class
of Telephone Operators working under the same Defence
Establishment.

10 In view of the above, we quash the impugned order daied
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2.4.2004 and direct the respondent authorities to reconsider extending
‘the same pay scale as it has been given to the counter-parts. of the
applicants working as Telephone Operators in the Army to the'présent
applicants who are working in the naval side within, four months from

the date of communication of this order. No costs.”

4 Thus 1t 1s evidentl that the same lbenéﬁt granted by the Hon‘blc
Supreme Court in Annx.A2 order to the Telephone Operat‘or‘s of Western
- Command Civilian Emplovees Union Vand implemented by Annx.Al .order
have now been granted by the order of the Calcutta Bench of the .Tribunal to’
the Telephone Operators of the Eastern Naval Command. There 1s no reason
or justification for denial of the 'Same to the Telephoﬁe Operators of the
Southern Néval Command whé are the a,pplicants in this O.A.

5 ,Th‘e respondcn{s have ﬁx‘oduccd an order dated 15.3.2006 enclosing
| ordcr dated 2.12.2005 issued .by the Integrated Headquarters of Ministry of
Defence (Navy) in purported implementation of the judgment of the
Qa].cuﬁa Beﬁch of the Tribunal im OA 380/2004. It is seen therefrom that the
orders have been implemented giving the higher pay scale Rs.3200-4900 to
the Telephone Operators Grade II ‘w.e.f 1.1.1996. The respondents thus
aﬁpeafs to have implemented the order of the Calcutta Bench of the
Tribungl to the extent of giving the 'Ilighcx‘ pay scale from I.lb .96, but
‘omitted, to take action to Vgrant the benefit w.e.f 1.1.1973 to the pay scale
Rs.260-480 and from 1.1.1986 to thc__pay scale Rs.975-1660 which only
would amoﬁnt to full implementation of the judgmcm‘, They are aware that

Annx.Al order granting the similar pay scale to the Telephone Operators in
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the Army was we.f 1.1.1973 in the scale Rs. 260-480. Ther-efore, the
argument of the respondents that necessary orders have been issued
implementing the judgment of the Calcutta Bench of the Tribunal in OA
380/2004 cannot be accepted.

6 As stated above, the respondents are bound to implement the benefits
granted by the orders of various Benches of the Tribunal and the Hon'ble
Supreme Court to their counter parts in the Army to the applicants in these
O.As belonging to the Southern Naval Command. Hence, we declare that
‘the applicanis are entitled to the benefits extended by Annx.Al w.e.f
1.1.1973 or from the date of their joining.

7 'Accordingly the O.As are allowed. We direct the respondents to grant
the higher pay scale Rs260-480 from 1;1.1973 and Rs.975-1660 from
1.1.1986 to the applicants alongwith other consequential benefits within a

period of four months from the date of receipt of a copy of this order.

L —

L}%V/a/ -“ (o e

(K.B.S.Rajan) (Sathi Nair)
Judicial Member Vice Chairman.
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